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New Periodicals during 1989-90 by
R.N.L

4975. SHR1 A. K. A. ABDUL
SAMAD- Will the Minister of IN-
FORMATION AND BROADCAS-
TING be pleased to state:

(a) the number of applications for
clearance of title for new periodicals
received during 1989-90 by the R.N.L
and its break-up State-wise and lan-
guage-wise;

(b) the number of titles cleared dur-
ing the year, Statewise and language-
wise:

(¢) the number of applications pen-
ding on 31 March, 1990 with break-
up by year of applications: and

(d) the number of titles de-register-
ed during 1989-90 on account of non-
publication, State-wise and language-
wise”?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI P. UPENDRA): (a)
Details are given in attached state-
ment L

(b) Details are
statement 1.

given in attached

(¢) 335 applications were pending
for the year 1989-90.

(d) No title has been de-registered
during 1989-90 on account of non-
publication.

STATEMENT 1

Number of applications for clearance
of new periodicals received during
1989-90 by the Registrar of Newspapers

for India
No. of
(a) Statewise applications
Andhra Pradesh . 708
Bihar . . . 700
Gujarat . . . 502
Haryana . . 231
Himachal Pradesh . 27

8—5 LSS/ND/91

BHADRA 16, 1912 (SAKA) Written Answers

Jammu & Kashmir .

Karnataka
Kerala

Madhya Pradesh
Maharashtra
Orissa

Punjab
Rajasthan
Tamil Nadu
Uttar Pradesh .
West Bengal
Delhi

North-Eastern Terri-
tories

TOTAL

(b) Languagewise

Assamese
Bengalt

English
Gujarati .
Hindi

Kannada
Konkni
Malayalam
Marathi .
Oriya

Punjabi

Sindhi

Tamil

Telugu

Urdu . . .
Other Languages

TOTAL . .

102

201
172
1107
1790
2936
517
503
1047
1067
2196
792
1678
126

16,600

31
725
3666
362
5293
853
360
850
1250
113
186
12
950
424
1162
62

—— o —

16,600
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STATEMENT H

Number of Titles cleared during the
year 1989-90 by the Registrar of News-
papers for India
No. of applications
(8) Statewise

Andhra Pradesh 207
Bihar 208
Gujarat . 273
Haryana . . 131
Himachal Pradesh . 15
Jammu & Kashmir . 79
Karnataka 695
Kerala . 228
Madhya Pradesh 44|
Maharashtra . 1017
Orisa . . . 181
Punjab 223
Rajasthan 300
Tamil Nadu 350
Uttar Pradesh . 703
West Bengal 198
Delhi . 1058
North-Eastern 59
Territories

Total 6366

(b) Languagewise

Assamese . . 15
Bengali 258
English 1215
Gujarati . 248
Hindi 2164
Kannada . 679
Konkni . . . 40
Malayalam 150
Marathi . 502
Oriya . 120
Punjabi . . . 11
Sindhi . . . 4
Tamil 285
Telugu 133
Urdu . . 417
Other Languages . 25

ToTaL ___ 6366
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[Translation)

Loans advanced by Banks in Raipur
and Bilaspur Districts of Madhya
Pradesh

4976. SHRI RESHAM LAL
JANGDE: Will the Minister of FIN-
ANCE be pleased to state:

(a) number of persons living below
and above poverty line to whom lozns
were sanctioned by Nationalised Banks
in Kunda. Patriyana, Laurami, Pan-
dariyana, Bilha, Takhatpur in Bilas-
pur District and Bilaogarh, Sarsiva,
Panddaravan, Bhatgaon, Kasdaul.
Katgi, Bhavarpur, Jagdispur and Bas-
ana in Raipur District in Madhya
Pradesh from 1984 to 1989 and from
January. 1990 to July. 1990:

(b) number of farmers and others
to whom bank loans were sainctioned
for purchasing jeeps, trucks, auto-
richshaws and tractors and for ecsta-
blishing small industries dur‘ng the
said period;

(¢) the number of applications pen-
ding in the said banks at present for
mote than one year?

(d) number of such <ases recom-
mended by District Industry Centre,
Raipur which are pending and rea-
sons therefor: and

(¢) number of Scheduled Castes to
whom loans were sanctioned by s¢id
banks during above period and num-
ber of Scheduled Castes whaose loan
anplications are pending?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI ANIL SHASTRI): (a) to (e)
The Daia Reporting System does not

gencrate  information in the manner
asked for an areawise/professional

wise basis. However, the information
is being collected to the eatent fos-
sible and will be laid on the Tabic
of the House.

[English}
Foreign Exchange Earnings

4977. SHRT MANIK SANYAL.:
Will the Minister of FINANCE be
pleased to state:



